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BEFORE THE HONOURABLE NATTONAL GREEN TRIBUNAL

PRICIPAL BENCH, NEW DELHI

Original Application No' 864 of 2022

Environmental Engineer &others : Respondent(s)
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Report filed by Biju' B' aged 48' Sio S' Balakrishnan' residing at

SakethamVadakemadam,MullackalP'o,AlappUzha,EnvironmentalEngineer,

Kerala state Pollution control Board, District office' Kottayam' as directed by this

Hon'ble Court

l.ThisReportisfiledasdirectedbyHonourableNationalGreenTribunal,
Principal branch, New Delhi dated 11'01 '2023'

2'ItisrespectfullysubmittedthatthereferredpetitionisfiledbyAnna
Mathai Kalavarakkalayil against ihe estaulishment of M-sand unit silver

Sand,ResurveynoL5gl2inkanakkarivillage,kanakkariGrama
PanchaYat'

3. It is submi tted that BOARD hard received applicati on for integrated

Consent to establish on 2410312022 Unit was inspected by Board officials

on LLlO4l2O22' As Per the insPecti on it was noticed that unit have

sufficient land to obtain 25m setback in all sides and no residences were

within 75m from the ProPosed site It is submitted that Integrated

consent to establish was issued to the unit on 2210417022 with conditions

and the same is attached as Annexure 1'

ItissubmittedthattheBoardhadreceivedacomplaintfrom
Sebastian and Mr' K'l Thampi on 77 /0612022 anticipating

Mr. K.L

pollution4
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problemsfromtheunitwhenitstartworking.onthebasisofthis
complaint,theBoardofficialshadconductedaninspectionintheuniton
oTloTl2022.itwasfoundthattheunithadnotstartedtheoperationand
thenearestresidenceislocatedT6'6mfromtheunit.Possibilityofno
pollutionproblemsobservedatthesite,theSameiscommunicatedtothe

complainers on 11/0 7lzo22via reply letter. copy of the same is attached

as Annexure 2'

The unit had submitted a reply letter stati

efects and the unit was again insPected on

ng that theY had corrected the

29l0el 22. lt was found that'

5. It is submitted that as per the Board circular no' PCB/TAC/BM-

16816TtlToog,datedoBlo2lzoT0ondistancecriteria,theminimum
distancerequiredtothenearestresidenceisT5mfromtheunit.The
circular is attached as Annexure 3'

6'ItissubmittedthatBoardhadreceivedapplicationforlntegratedConsent
tooperateon0g/08/2oz2,AspertheapplicationandWP(C)2489712022
theBoardofficialshadconductedadetailinspectionintheuniton
3tlOBl2022'Duringtheinspection'somelCEconditionsviolations
observed,directionsgiventotheuniton02l0gl2o22torectifythe
violations'ThecopyoftheletterattachedasAnnexure4.Theunithad
submitted rePlY for the same'

7

d
the instructions' Consent to oPe rate was issued to

theY had comPlied with

the unit on 75ltOl2022 . CoPY of the same is attached as Annexure 5'

B'TheallegationofthepetitionerMrs'AnnaMathaiKalavarakkalayil,that
unitdidnotcomplyingtheminimumdistancecriteriatonearestresidence

isfalse.Theunithaveinstalledadequatepollutioncontrolmeasuresand
nowcomplyingtotheBoardnorms'Toverifythesameanairquality
monitoringconductedintheuniton28l:.tlzoz2,itwasfoundthattheair
andnoisepollutionfromtheunitiswithinthepermissiblelimits'Copyof
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the monitoring report is attached as Annexure 6' As now there is no

serious pollution problems at the site'

All the facts stated above are true to the best of my knowledge,

information and belief.

Dated this 2B'tdaY of JanuarY, 2023'

ENVIRON AL ENGINEER
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KERALA STATE POI,LUTION CONTROI, BOARD
DISTRICT OFFICE, KOTTAYAM"
luo"lcrr'lcucm-l fllagd coco-r5, e6 csoro- 6 80 001

Sreenivasa lyer Road, Kottayam-586001
E-r'rrail: kspcbkottayam@grnaii"com. keralapcb_Ktrn@yahoo.com Telephone : 04Bi - 2302445 web: wlqnt.keralapcb"nic"in
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t' Go6'm Gc.,gl - oerdtSre.c.,Mot

Ambient Air Monitorinq Report

No" 62 Date : 28-12^ 2022

Ambient sound level Leq -50.6 dB(A)

Sound and Ambient Air level while the unit is in operation

Name of lndustry SILVERSAND M-SAND UNIT,KANAKKARI,KOTTAYATVI

Ref" No PC B/KTIVI/CO M P/G I 40 I2O 1 1

Date of Monitoring 28t11t2A22

Sl.No Sampling location Particulate matter(pg/m3) Sound level Leq in dB(A)

4
I East 52.2

2 West 52.4 59.2

? North 55.4

4 South 53.4

N
KOTTAY
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ASSISTANT SCIENTIST
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